
Annexure 7

Name of the Corporate debtor: Narang Developers Private Limited

Date of commencement of CIRP: 28th March 2024

List of creditors as on: 07th January 2026

List of Operational creditors (Government Dues )

Amount
covered

by
security
interest

Amount
covered

by
guarante

e

Whether
related
party?

%voting
share in

CoC

Total 292,180 292,180

Sr Name of Creditor

Details of claim received Details of claim admitted

Amount
of

continge
nt claim

Amount
of any
mutual
dues,

that may
be set
off

Amount of
claim

rejected

Amount of claim
under verification

Remarks,
if anyDate of

receipt Amount claimed Total amount of
claim admitted

Nature of
claim

  

      

 

 

 
 

   
      

 
 

1 Income Tax 22.04.2024 292,180 292,180 Unsecured 0 0 No 0 0 0 -   0
1 -   0

Rakesh Bothra
Resolution Professional of Narang Developers
Private Limited
119- A, 1st Floor, Vinay Bhavya Complex,159, C S T
Road, Kalina, Santacruz East, ,Mumbai
City,Maharashtra ,400098
E-mail ip.rakeshbothra@gmail.com


